
fOl Written Answers CHAITBA 11, 1903 (S.AKA) Written Answers 10a

Licenced Capacity of H a. Hindustan 
Lever

5894. SHRI NAWAL KISHORE 
SHARMA: Will the Minister of IN-
DUSTRY be pleased to state:

(a) what is the licenced capacity of 
Hindustan Lever Ltd. item-wise;

(b) what is the present production 
item-wise;

(c) whether it is a fact that the 
production has been much more than 
the licenced capacity in each item;

(d) if so, how this has been allow-
ed; and

(e) whether it is also a fact that it 
is against Government policy under 
which these items have been reserved 
for the small scale sector?

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA):
(a) to (e). The information is being
collected and will be Laid on the table 
of the House.
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Allegations Against Minorities Panel

5896. SHRI G. M. BANATWALLA: 
Will the Minister of HOME AFFAIRS 
be pleased to state:

(a) whether Government’s atten-
tion has been drawn to allegations 
made by the ex-Chairman, Minori-
ties Commission appearing in the 
Press regarding the High Power Com-
mittee on Minorities encroaching 
upon the functions of the Minorities 
Commission;

(b) if so, the nature of complaints 
and allegations made; and

(c) Government’s reaction thereon?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKW ANA):
(a) to (c). The terms of reference of 
the Minorities Commission an<j the 
High Power Panel are differnt and 
there is no question of one tress-
passing 0ver the terms of reference of 
the other. The Minorities Commis-
sion safeguards the interests of mino-
rities whether based on religion or 
language. The High Power Panel was 
set Up primarily with a view to ensur-
ing that the benefits of various fiscal 
policies of Government, both Union 
and States, rea]]y reach the minorities, 
Scheduled Castes, Scheduled Tribes 
and other weaker sections ol the 
society.




